3 Oral Answers
Flights of international airlines through
Calcutta

*38. SHRI IBRAHIM KALANIYA:t
SHRI R. NARASIMHA REDDY :
SHRI JAGDISH JOSHI :

SHRI KHURSHED ALAM
KHAN:

Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to iefer to
the answer to Unstarred Questicn 404 given
in the Rajya Sabha on the 20th january,
1976 and state:

(a) whether any other international air-
lines have since agreed to include Calcutta
in their schedule of operations;

(b) if so, what is the number of flights
of such airlines now touching Calcutta;
and

(c) what further steps Government pio-
pose 1o take to induce some of the interna- |
tional airlines to include Calcntta in their '
flying schedules?

THE MINISTER OF TOURISM AND|
CIVIL AVIATION (SHRI RAJ BAHA- |
DUR): (a) and (b) Yes, Su. Aeroﬂot
have been permitted to operate a wazkly
service through Calcutta 1 hoth directions.
They will operate from Moscow to Cal-
cutta and thence to Kualalumpur Singa-
pore.

(c) Every possible effort is being made
to increase flights through Calcutta. Cal-
cutta is invaribly offered a point of call
to foreign airlines when route schedules o
Bilateral Air Services Agreements are nego-
tiated. However a decision or inittative in
this behalf lies with a foreign airline in
its best commercial judgement. Govern-
ment of India would welcome and en-
courage operation of scheduled air services
by foreign cariiers to through Calcutta jn
accordance with their trafic entitlements

tThe question was actually asked

the floor of the Honge
Ibrahim Kalaniya.
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and has taken a number of steps, to make
Calcutta airport to be the hrst modern
international airport in India. Three crores
[ have been spent in providing a new termi-
nal building, an operational block, and
approach roads and in modernising radio
navigational aids besides extending  and
strengthening runways and installation of
versatile and sophisticated radar equipment,
at Calcutta air port. Apart from this,
India Tourism Development Corporation
have constructed a hotel near Colcutta air-
port at a cost of Rs. 2.60 crores to aug-
ment facilities for tourists. It is hoped that
foreign airlines would come forward and
take the necessary initiative in this regard.
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SHRI KHURSHED ALAM KMHAN: Sip,
in hie original answer the hon. Minister
has said much about the airnort ruther!
than the services about which th: qucﬂ"onf
wias. No doubt a lot of money his hecn'
sunkh 1n the construction o this airport
but the fact remains that the wirport al-
ways looks deserted. There iy hurdly any
chuange between the situation now and as |
was reported earlier in January by the
Mintster. 1 would like to know fiom the
Minister whether he is going to accept the
situation or he is going to asscr: on the |
foreign international airlines and ask them
to take yome of their flights to Calcutta, |
Or, they should be asked ‘o redvce theiri
flights from other Indian international air-
ports.

SHRI RAJ BAHADUR: Sii. with respect |
to the hon. Member's question, ! would uxe‘g
the expression or term ‘investment’ rather .
than ‘sunk’. 1 would call it ‘investment’;
and that is a useful investmunt. Tt takes
care of the present traffic as also rruﬂic{
trends. 1 find now that we are uccused |
on both courts, When we create
capacity in anticipation of the growing
trafic we are accused and if we do not
do that, even then we arc accwsed. So,
whatever capacity has been created that|

will be utilised. He also knows the back-|
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The Air France left on 6-9-1947: the
i Swissair on 1-4-1969; the Lufthansa on
1'1-4-1971; the KLM on 1-4-1971; ihe

: Cathay Pacific in August, 1371; the Pan
© American in August 1971 and the Quantas

in September 197].

As you know, traffic and toutism, both
thrive on peace, amity and peaceful cendi-
tions and not otherwise.

SHRI HARSH DEO MALAVIYA: Is
it a fact that the Governmcnt of India
has forbidden the Concorde to fly cover
India ? 1If so, what are the rensons there-
for?

SHRI RAJ BAHADUR: [ have made a
statement in the other House yesterday and
if you want T would repeat it here. The
reason is simple. While we would like
to share in the advancement or experimen
in the fieid of science or technolozy, w«
vwould not like to undergo any sacrifice:
which are not equally just. We find tha
the effect of the supersonic specd of the
Concorde is harmful and injurious to th
public health, particularly in areas that ar
densely populiated.  Hence we thought tha
unless and until it is proved that it i
not injurious, we will not allow it. W
allo know that we are being asked t
take an unequal burden. So, we will nc
allow that. We understand that the Cor
corde flies at sub-sonic speed over so f¢
as the Furopean continent is concerned bt
it is demanded that we should allow it 1
fly at supersonic speed over India.

SHRI BHUPESH GUPTA: Has (f
Government made an assessment of ]
extent to which Calcutta Airport is behr

some(used by international airlines 7 When

was built at a heavy cost it was sa
that the Calcutta Airport would be o
of the best in the country. May 1 kno
Sir. the rcason as to why it did not happ
and whether the Government have tak
any steps to see that the Airport is bet

ground why so many airlines left Calcuua%

and 1 may also give the period during, used? ¥ should also like to kncw wheil

which they left Calcutta, which w.ill indi-} he is aware that a lot of waste is taki

cate why they left. J place there.
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12 NooN (b) if so, what are the details in this

zard ?
SHRI RAJ BAHADUR: By persuading regar

and obliging them, we are asking the fo-
reign airlines to make use of our inter-
national airports. We are persuading them
to fly through Calcutta also 1 hope
Aeroflot will resume their fight through
Calcutta very soon.
the licence.

THE DEPUTY MINISTER ,IN THE
MINISTRY OF FINANCE (SHRIMATI
SUSHILA ROHATGI) (a) As regards
National Wage Wage Policy covering the
h , pay scales and allowances of cmipluyees of
They have been BIVEN the Central and the State Governmients and

. the State Governments’ employecs inter se.
the answer Is in the negative. 25 regards

SHRI SARDAR AMJAD ALI: Sir, {!employees of the Central Government 1is-
would like to know from the hon'ble Minis.| @i those in Public Sector Undertakings,
ter whether it is a fact that at Calcutia, altention is invited to the reply given to

the maintenance and repair units of the‘

aircraft have been thoroughly dismantled,

and certain new airlines which want to!
operate there are reluctant to do so because ;
these facilities are not there.

|
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SHRI RAJ BAHADUR: Sir. in fact, I
would say that the maintenance and over-
haul of aircraft takes place in their res-
pective workshops meant for specific types !
of engines and specific types of uircruft.l
There was no such unit for Jumbos at
Calcutta and so it could not have been
removed.

MR. CHAIRMAN: Question Hour
over,

is
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*39, [Transferrcd to the 9th ‘lav, 19761

NATIONAL WAGE POLICY

|

*40. SHR[ SYED AHMAD HASHMI : |

Will the Minister of FINANCE be pleased
to state :

(a) whether Government propese to ini-
tiate any action for formulatirg a National
Whage Policy to remove wide  disparitics
which exist in the pav scales  and
allowances of employees of the Central and !
the Stote Sovernments, the State Govern-
ments’ emplovees infer se, and the Central:
Goevernment employees tis-a-vis  those in;
Public Sector Undertakings; and

v

the Hon'ble Member to Starred Question
No. 304 in this House on 23-3-1976. [Se¢
below.}

-

(b) Does not arise.

[Starred Question No. 304 re Uniforin
Wage Policy and Answer thereto

SHRI SYED AHMAD HASHMI :
the Minister of FINANCE be
state :

Will
pleased to

(a) whether Government have taken any
final decision regarding a uniform wage
policy for the cmployees working under
the Centrul Government vis-a-vis employees
working in public undertakings of  the
Central Government and also for emp-
loyees working in different public under-
takings inter se; if so, the details of the
decision taken; and

(b) by when this policy is likely to be
implemented ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIMATI
SUSHILA ROHATGI) : fa) and (b) The
present wage structure of Central Govern-
ment employees is based on the recom-
mendations of the Third Central Pay Com-
mission. That Commission was also of
the view that there should be a mcchanism
to ensure that pay scales of public sector
undertakings heuld be fixed with due re-
gard to possibl: repercussions on other pub-
lic sector undertakings and on tiic Govern-
ment's own scales of pay. The pnvlc sec-
tor enterprises are requirel to obtoin the



